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HON'BLE MRS. MANJULIKA GAUTAM. A.M.

List revised. None appears to press this O.A. It appears
that in view of the order dated 17th January 2003 passed
by this Bench the applicant has lost interest to prosecute
his case and the issue raised has become redundant.
O.A. is accordingly dismissed as infructuous. No costs.
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Later on Shri S. K. Mishra learned counsel for the
applicant appeared and stated (after above order was
passed) that he has no instructionstoargue the case.
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